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is about Bharat Barrel.
be hundred other barrel

hundred barrel companies?
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Shri Ashoka Mehta: Let him table
How can I

a separate question.
carry all the information?
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C.CA. To Government Employees
in Delhi

+
#1412. Shri A. B. Vajpayee:
Shri N. 5. Sharma:
Shri Ram Singh Ayarwal:
Bhri Sharda Nand:
Shri Brij Bhushan Lal

Will the Minister of Finance be

pleased to state: R

(a) whether Government have any
proposal to increase the rate of City
Compensatory Allowance for Govern-
ment emplovees in Delhi keeping in
Capital

view the population of the
and the high cost of living; and

(b) if not, the reasons therefor?

The Minister of State in the Minis-
iry of Finance, (Shri K. C. Pant):

+(a) No, Sir,

(b} Under the existing criterion of
population, Delhi is alreadr one of
the four ‘A’ Class cities enjoying the
highest rates of Compensatory (City)
There is no case for con-
sidering enhancemsnt of the existing
‘rates of Compensatory (City) Allow-

Allowance.

ance in ‘A' Class cities.
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There may
companies.
How am I to know all sbout these
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Shri S. M. Banerjee rose—

Mr. Spesker: Shri Kanwar Lal
“Gupta. Let the Dethi Member: have
a chance to put supplementary ques-
tions.

Shri Hem Barua: Delhi belongs to
-all of us.

Mr. Speaker: Tecause we have to
‘purchase things here also.
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JULY 27, 1967
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Shri P. Venkatasubbaiah: May I
draw the attention of Government to
the fact that in certain industrial cities
like Visakhapatnam, the cost of living
has no relation to the increase in popu-
lation and it is very well comparable
to that in cities which are classified
as class A cities?.. ..

Mr. Speaker: That has notring to do
with the main question which relates
only to Delhi. If the hon. Member
refers to Visakhapatnam, then there
are so many other towns which hon.
Members would like to refer to.

Shri P. Venkatasubbaiah: It is not
Delhi alone.

Mr. Speaker: It is only Delhi—see
the question; It you go to Visakhapat-
nam, others will take up Kanpur,
Lucknow and so on.

Shri S. M. Banevjee: When this clas-
sification was decided upon by Govern-
ment, the criterion fixed was only
population. Now the Gdvernment em-
ployees are in & peculiar position. On



14991 Oral Answers SRAVANA 5,
the one hand, they are asked by the
Health Minister not to produce; on the
otbvrer hand, unless they raise the popu-
lation, they do not become eligible for
CCA under the appropriate classifica-
tion, This is a contradiction in terms. I
‘would like to know whether, in view
of the fact that there are repeated
directives by Government to have
family planning, this population basis
will be revised.

Mr. Speaker: Let us not waste the
question hour. '

Shri Jyotirmoy Basu: The cost of
living in the countryside is higher than
‘in cities. If you want to be fair to
government servants, by all means do
so. But you should loock to the com-
.dition in the countryside and be fair
to the people in the countryside also-

Shri 5. M. Bamerjee: The basis must
be changed.

Shri A. 8. Saigal: Cities which have
got a population of more than a lakh
.are classified as being eligible for this
allowarce. Many of the bank em-
ployees have sent representations 1o
Government on this matter. May I
know what action Government have
‘taken or are going to take on this?

Mr. Speaker: General question. I
‘know Madhya Pradesh is also covered
by this

Shri K. C. Pami: There are {four
-categories, A, B, B2, and C for popu-
lation of 16 klths, 8 lakchs, 4 lakhs and
50,000 respectively. This is the basis
-on which this is classified.

Shri 5. M. Bamerjee: It was because
“TTK wanted it to be changed .

Shri M. R. Krishna: A few years
back, they had listed a number of
cities. In that list, Hyderabad, Kan-
‘pur and Madras were included. After
that the then Finance Winister gave a
separate status to Madras in order to
give them enhanced rate of allowance.
1 would like to know. why Madras was
-glven this treatment.....

Mr. Speaker: I do not think it is
relevant.

Shari: M. B. Kvishna: This is not: per-
1aing to Deihi only: They Msted cities
according to the popuistion figures: I
would like to know why Madras was
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given that treatment while Hydersbad
and Kanpur were denied it.

Mr. Speaker: Next guestiom.
Beas-Sutlej Link and Ravi-Beas
) Link Projects
*1413, Shri Ram Kishan Gapta: Will
the Minister of Irrigation and Power
be pleased to state:

(a) the progress made so far in the
completion of Beas-Sutlej Link and
Ravi-Beas Link Projects; and

(b) when they will be completed and
water will be supplied in the canals?

The Minister of Irrigation and Power
(Dr. K. L. Rao): (a) and (b). A state-
ment is laid on the Table of the House.

Statement

Apart from the preliminary works
like surveys, alignment of channels,
foundation exploration and housing
facilities, etc., the following progress
has been achieved on the Beas-Sutlej
Link Project:—

(i) Diversion tunnel for enabling
the construction of Pandoh
Dam is in progress. The tun-
nel has been driven for about
80 per cent of the total length.
Spillway exacavation to the
extent of 43 per cent has been
done.

Pandoh Baggi Tunnel has been
driven in a length of a mile
and half out of 8 miles.

(iv) Excavation of eight mile long
Sundernagar Sutlej Tunnel
has been started

(v) Open cut exeavation of Surge
Sha#t has been completed to
to the extent of 90 per cent.

A link conneeting Ravi with Beas
calted the Madhopur-Beas Link was
completed in the year 1955. Beas-Sut-
lej Link is likely to be completed dur-
ing 1972 provided adequate fund:c are
available.

Shri Ram Kishan Gapta: In the
statement I find it is mentioned that
the Beas-Satlej Link is likely to be
completed durfng 1972 provided ade-
quate funds are available. What mere
funds are needed to complete it?

(i)

(ki)





